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These gppoinmrents hate heen mrde er''nlinin-e Srlers rmd* sr'ction

{1l) of the Julenile Justir--e (Cart and Pmtnction ol Childen) AcL l0l5 ltinciP$l

M€isoste shsll hold their sinings frunt the prtmises olCQ\t'mment Ohsen stitrn

Homc as pet tlre Pmr isions of tln Acr and Rulx made thcrtunder
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Commisioner & Secr rrr-

s- No F 22(7x4)r{l.{r.fr.;8. qffisc hSh 2016'J({ il-ff3}s\ ost€' Jk - 14 / 5
Coov lorrerded to thc following for lnformution rttd nectsslrl rction-
- i:'Sp..t"l Assistsnt to Honble I'tinister' So'cial Justicr' and

Emmuerment Deofftmfit Go\ (mment of Rsissthun SccrEuriol' JdPur

l. spliJ e*i.t*, rt Hon'blc Minister' Larv and Legal Atlairs' oor emment ol

Rrjasthu\ Secrerariat JaiPur

S. Sr. Oeput-v Secema. Chief SeLrErfll, Rajasthm, SorrBtqriol" Jsipur
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..1 ItIirrrt.. li(ct!.tiU.\. Atltlrtirrrtrrl ( lllCl li(Lttt0t),llrrrDc l)r:lartlrr,:rrr lt hl,,jllfirt.Sa!rclitr llll. liulr|lf
i. I'ririrtr'Sr(tfliu\.l,rirrr..rllrl Sr.rrr(jt:rrt. lrrw/Srrci:rl .lu,,tlec hrrrl l.,Itl,tt )r!fit,:t)ll)cPxrlrnct\t. l{rtitNtll ll, S(!tclilttirt,,litil)Ut
0. llrsislrrlr ( 

'(ttctirl. IloI'1.,1( l(,rjirstlrirrr llrglr (oun..lrxllrpur
7l{cEirtntr(Arlrrtili\lrlrti{1t). llrrn,Itc l(rrjrisrlrrrlr llig|(.9url,.lrxlhpur
t. l'rir.utc Scurelilt). l)ircclor, l)cpJrlrnull Ii)r ( hil(il(ight,i lr,d r tricl l.tctlttrc

Olllccr. l(lUltslllln Strltc ( hil(l I'rotcctiulr Srrcicty, I(ljastlrarr, Jaipurq. SccrclnD'. lluiustlrrrn lil.lc Corn.lissi,rl lirr i,rr,rccri,,rr l:,,r ihtl t<;7.1,t,.
Juipur

l0.Mc'urbcr St'crctuly. Ituiasthan Statc l.cgal Serviccs Auth(rr;(y, Jaipur
ll. Dircctor, l{airsthan Stul.u Judicial Acadcmy, Jrrdhpur

l:. l,rivulc Sccrctary, Dircctur Ccncral ol llrlicc, l(ajir,irhan, L:d) K(tthi, laiput
13. Addi(ionul l)ircctor Gcncral ol'Policc,Civil l{ighr"s, ,al K|/.hi, laipur
l{. Additionul Dircctor Ccncral 0l'l')olicc, Jail, I(ajasthan, Jaipur
I 5. All District and Scssion Judgc,,.,..,.................

16. AII Chiel'J ud icial Magistra[es..,...,

17. All Sccrctary, Distriot l-cgal Scrviccs Authority
18. All Concerned Judicial Olticcrs.....
20. All Chairperson, Child Wellarc C0mmirtecs.......,....... .... . . ..

2L All Members, Juvenile Justice l]oards.......

22. All District Magistratcs and Chairpcrsons, District Child Protcction
Unit......,,...,,

23. All Deputy Commissioner of Police/Superintendcnts of Police........

24. Superintendent, Govemment Central Press, Jaipur

25. Accounts Officer/Deputy Director, ICPS/ Deputy Dircctor, SARA,
Department for Child Rights, Rajasthan, Jaipur

26. All Assistant Director, District Child Protection Units...,.................
27. All Superintendents ofGovt. Observation and Children I'lomc

(BoysiCirls)................
29. Guard File.
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Copy forwarded to the followtnq lor intormation and necessary action:
1.P.5 io All ,-on'blF 'Ldqcs at Jodhpur.
?.lhe Regrsrrar GenFrdl/Fp,JsrrI(Vq.)/(^.tmr )/(r'utcs)/((.ds\.) i(tx,,'n ),i OSD( Fbi)/( lud,t.n-D -

Ralasthdn Hrqh Cou(, lodhpur and Rcqistrar hq. At Delhr
3-The Reqistrar Cum.Princrpa Secretary to llon'be thr (lhref JUsticc, RaJasthan Hrqh Court,

lodhpur/ 8cnch, larpur.
.l lhe Regrstrar(Admn.), R.l.tsthan Urqlr C(nrrt {}en.h, larpur with thc request Lo drstnbutc the

copres of thrs order to a I tho ilon'ble ludqcs srttrng .t liripur through p S., I\4ember Secretrry,
Ralasthan Stdtc Leqal ScrvrLcs Authority dnd all the hrlr.rdl Off'cers poslcd rn thc Reqistry at
laipur aench, larpu.

5.Conce.ned Pllncipdl Maqi5trate5, luven,le lustrce tlodrd:;.
6.Concerned t)r!trict & Sci,sro,rs ludges wrth the request to .(,rvelc rLLlrte the copy of thrs order

to thc concrrrncd Coufts/Otl'i.rers/lreasrrry Otfrcers ,r5 t)cr drrection issucd vide thrs oftice etler
No 1/022 (rared 0B r0 2015

/ Thc Director, Rajasthan State fudr( al Ac,rderrry, lodhpu..
ti RIS Estt. S(rction/Conndentrnl Sectron/SiatrstiLs Scctrof/ Gcneral Sectlon/ Subordrnate Courts

(Estl-) Seclion/ RIS te.,vc ( lerk/ B!rldrrr! Sidc/ Computer Ce l.
9.A.O.1., Class ncatron s(xlion (Website), Raiasthan rIqh (.ourt, lodhpur/Bcnch, l.)pur.
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